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CENTRAL ADMINISTRATIVE TRIBUNAL
BOMBAY RENCH

Prescot Road,
Gutestan Building,
Fort, Rombay - 1.

OriginalApb!fcathwxﬂe. 632/94 : Date ;15t05094c'
Shri /%% NXRXZEKE  N.F.Jeshi Applicant.
V/8
Supdt, ef Past Office Beed, & Anothers pagpondents.

CORAM : Hon'ble Shri B.S.Hegde, Member (J)
Hon'ble Shri M.R.Kelhatkar, Membaer(A)

Tfii_"_"_'ﬂ:f D'"d”'/ Oral JUdgmBlt : “ate=03,es,9a,-

' Heaprd the arguments of the applicant,

-‘!5 The‘applicant was warking as Lxtra-Departmental

Agent and his services were terminated from 01,05,91, The
counsel submits that his services have been terminated withe
out any notice and his werk was sa8isfactery, He states
-that thers ars vacancigs and he may be reinstated in ene

of these vacangies, |

As services were terminated in the year 1991,
accoerding to us, the B.A. is barred by tlmB Heuwever, in

,5' . F“tge afgresaid Dtatemant, if there is a vacancy and till a
/,.

il

;ua'f ' reg ilar appointment is made, the applicant may be absorbad
2\\ ' ln}nne of the vacancies and he may be asked to continue
W o
\§$i tfaf a reqular employee is appeinted., The D.A. is disposed
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Section Officer

Ceatral gmy Tribunal,’
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CAT/BON/IUDL/ 0. A Y Bewch.  pop. , 207 g’q(f
t’figy‘ﬁa'i‘““';_:“[SﬁDC{Q{ JEHDC} G, .
“1) Shri N.P.Jeshi

C/e Shri P.V.Dawars,Adv,

12, Rachanakar Colany,

Aurangabad =~ 431 001.

2) Post Master General Marathawada ; along with
: Qirqle Cantonment, Aurangabad, | copy of the O.A.
3) Supdt. of Pest Office Beed Division,

Bead - 431 122. | | '
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